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Will the Minister of COMMERCE AND INDUSTRY be pleased to state:
aiforsT v 3T #Al
whether the Government is considering the demands of the foreign retailers for

allowing non-food items suchas home care products under the Foreign Direct
Investment (FDI) Policy;

if so, the details thereof and if not, the reasons therefor along with the time by
which the said policy is likely to be implemented; and

whether the Government also proposes to further relax FDI norms pertaining to
the sale of Indian-origin food products and if so, the details thereof?

ANSWER

qIforsT Ud 3EANT TeIHAN (FaaT THR)(AAeh fastar dareor)

THE MINISTER OF STATE (INDEPENDENT CHARGE)
OF THE MINISTRY OF COMMERCE & INDUSTRY
(SHRIMATI NIRMALA SITHARAMAN)

(a) to (c): Government has been interacting with investors to identify issues for

promoting FDI in the food processing sector. Several issues including sale
of home and personal care products have been raised by investors.
Further, review of FDI policy is an ongoing process and significant
changes are made in the FDI policy regime, from time to time, to ensure
that India remains an attractive investment destination.
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